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"Sim ilarly, the marketing M anager at 
Trom bay has gone on leave. T h e  Central 
Bureau o f Investigation has been asked 
to indicate whether for purposes o f 
facilitating the quiry, some other officers 
concerned w ith these transactions 
should be also asked to proceed on leave
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M R . S P E A K E R  : I  have not allowed anv 
member on anything. '

{Interruptions)
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D e m a n d s  f o r  G r a n t s  o f  t h e  I n d i a n  P o s t s  
AND T e l e g r a p h s  D e p a r t m e n t  f o r  

1 9 7 3 -7 4

T H E  M IN IS T E R  O F  C O M M U N IC A 
T IO N S  (SH R I H . N . B A H U G L "N A ). 
I  beg to lay on the T ab 'e  a copy o f  the 
Demands for Grants for expenditure o f  the 
Central Governm ent on the Indian Posts and 
Telegraphs Departm ent for 1973-74 (H indj 
and English versions). [Placed in library. Se& 
N o. LT-4486/73].

I n d i a n  F o r e s t  S e r v i c e  ( A f p o i n t m e n t b y  

C o m p e t i t i v e  E x a m i n a t i o n )  a m e n d m e n t  

R e g u l a t i o n s

T H E  D E P U T Y  M I N IS T E R  IN  T H E  
M I N IS T R Y  O F  H O M E  A F F A IR S  (S H R I 
F. H . M O H S IN ) : On behalf ol Shri Ram 
N iw as M irdha,

I beg to lay on the T ab le  a copy o f the 
Indian Forest Ser'.'ice (Appointm ent b y


